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components; education technol-
ogy programme to be imple-
mented cautiously keeping view 
the uneven classroom situation 
in the country and priority need 
to resources for UEE. 

15. A Commission for bringing about 
examination reforms on an or-
derly basis to be established, 
examination reform to be imple-
mented on a package basis 
alongwith semester system, 
modularisation and flexible en-
tries, and exist into formal school 
system for the students, with the 
facility of staggered credit ac-
quisition. 

16. Decentralisation of planning, re-
source allocation, implementa-
tion and monitoring at all levels 
including atthe university, faculty, 
teacher levels. 

17. Basic changes to be introduced 
in teacher education 
programmes, particularly keep-
ing in view the need for provision 
of teachers in large scale for 
primary education; development 
of intership model of teacher 
training. 

18. Disaggregated target setting for 
educational development; and 
programming on that basis. 

19. Educational complexes to be 
established on pilot basis for 
decentralised school manage-
ment and improvement. 

20. Involvement of academics at the 
Central and State Level more 
significantly in decision-making 
processes. 

21. Singnificant but careful involve-

ment of voluntary agencies in 
educational programmes, en-
suring transparency in their op-
erations; 

22. Coordination and convergence 
of services from the level of 
Ministry down to the grass-roots. 

23. Raising of internal resources for 
education by enhancement of 
fees for higher education with 
concessions and scholarships for 
the weaker sections amongst 
them; institution of loan facilities; 
involvement of termlending in-
stitutions for development of 
educatIonal infrastructural 
rationalisation of scholarship 
schemes; above all else, sub-
stantial enchancement of allo-
cations for education as per-
centage of GNP including by 
scrutiny of the adequacy of even 
the 6% norm is recommended 
from the days of Kothari Com-
mission. 

24. Establishement of grievance 
redressal machinery to tackle the 
problems of teachers and stu-
dents with reference to the report 
of the Law Commission; students 
to exercise their right of dessent 
in democratic means; involve-
ment of teachers and students in 
decision-making processes in-
side the outside the academic 
world. 

[ Translation) 

Supply of Medicines for C.G.H.S. 
Beneficiaries 

*94. SHRI TEJ NARAYAN SINGH: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 
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(a) whether Ayurvedic medicines are to 
supplied to C.G.H.S. beneficiaries by the 
C.G.H.S. Ayurvedic dispensaries on the 
prescription of allopathic doctors; 

(b) whether the Government have any 
proposal under consideration to arrange 
supply of all medicines from the same dis-
pensary; 

(c) if so, the details thereof; and 
(d) if not, the reasons therefor? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (DR. SHAKEELUR 
REHMAN): (a) to (d). Medical facilities 
under the Central Government Health 
Scheme are available for (i) allopathic sys-
tems of medicine; (ii) Indian Systems of 
Medicines; and (iii) Homoepathic system. 
Separate dispensaries/units have been es-
tablished for providing facilities under each 
system of medicine. 

The physicians working in Ayurvedic 
units/dispensaries/hospital are empowered 
to prescribe ayurvedic medicines. These 
medicines are supplied to them from the 
respective dispensaries/units. 

Physicians working in Allopathic dis-
pensaries are nottrained in other systems of 
medicine and, therefore, they are not 
authorised to dispense Ayurvedic medicines. 

It is not feasible to supply medicines 
under Indian systems of medicine on the 
basis of prescription by an allopathic doctor. 

[English] 

Loss of Teaching Hours due to Bandhs 
and Student Agitations 

*95. SHRI K.D. SUL TANPURI: 
SHRI KALP NATH RAI: 

Will the Min ister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether an estimate has been made 
of the loss of teaching hours in colleges and 
schools in recent months due to Bandhs and 
student agitations; and 

(b) whether any programme has been 
drawn up to make good the above loss the 
complete the work of current academic 
session? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI 
RAJMANGAL PANDE): (a) and (b). No, Sir. 
However, according to information available, 
teaching in educational institutions in many 
parts of the country was disrupted during the 
recent agitations. Several measures like 
curtailment of winter vacation, additional 
teaching on week and off days and 
postponment of final examinations are being 
taken by the concerned universities and 
school authorities to make up for the time 
lost and to complete academic work. 

[ Translation] 

Export Deal by the Cotton Corporation 
of India 

*96. SHRI JANARDAN YADAV: Will 
the Minister of TEXTILES be pleased to 
state: 

(a) whether Comm ittee had been set up 
to look into the irregularities committed in the 
export deal made by the Cotton Corporation 
of India Limited; 

(b) if so, whether the Committee's re-
port has since been considered; and 

(c) if not, the steps taken to complete 
the examination of the report and to take 
stringent action against the guilty? 

THE MINISTER OF TEXTILES AND 
FOOD PROCESSING INDUSTRIES (SHRI 
HUKUMDEONARAYAN YADAV): (a) to (c). 


